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Supreme Court   [14] 

Birla Corpn. Ltd. v. CIT, (Sanjiv Khanna and Dipankar Datta, JJ.), 2024 SCC OnLine SC 6268 
Commr. of Service Tax v. Bharat Petroleum Corpn. Ltd., (Aravind Kumar and N.V. Anjaria, JJ.), 

2026 SCC OnLine SC 1354 
Ehsaan v. State (NCT of Delhi), (Sanjay Karol and Augustine George Masih, JJ.), 2026 SCC OnLine 

SC 1356 
Mrityunjay Kumar v. Union of India, (B.V. Nagarathna and Augustine George Masih, JJ.), 2024 SCC 

OnLine SC 6261 
Oriental Insurance Co. Ltd. v. Durg Roadways (P) Ltd., (Sanjay Karol and N. Kotiswar Singh, JJ.), 

2026 SCC OnLine SC 1355 
Piyush Shyamdasani v. State of U.P., (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026 SCC 

OnLine SC 1357 
PNB (International Ltd.) v. Perfect Day Inc, (Dr D.Y. Chandrachud, C.J. and J.B. Pardiwala and 

Manoj Misra, JJ.), 2024 SCC OnLine SC 6266 
Raju Prasad v. State of Rajasthan, (Aravind Kumar and Vipul M. Pancholi, JJ.), 2026 SCC OnLine 

SC 1353 
Ram Binod Prasad Sinha v. Union of India, (Sanjiv Khanna, Dipankar Datta and Augustine George 

Masih, JJ.), 2024 SCC OnLine SC 6262 
Sam Varghese v. National Financial Reporting Authority, (Dr D.Y. Chandrachud, C.J. and J.B. 

Pardiwala and Manoj Misra, JJ.), 2024 SCC OnLine SC 6265 
Swati Realty v. Union of India, (Dr D.Y. Chandrachud, C.J. and J.B. Pardiwala, J.), 2024 SCC OnLine 

SC 6269 
T. Venkattram Reddy v. Enforcement Directorate, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2024 SCC 

OnLine SC 6263 
Urmin Products (P) Ltd. v. CCE, (Sanjiv Khanna and Aravind Kumar, JJ.), 2024 SCC OnLine SC 

6267 
Vikramaditya Chandra v. SEBI, (Dr D.Y. Chandrachud, C.J. and J.B. Pardiwala and Manoj Misra, 

JJ.), 2024 SCC OnLine SC 6264 
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003722711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003722711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003722703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003722701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003722704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003722704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003722700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003722700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003722706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003722706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003722699
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Allahabad High Court   [14] 
Amit Kumar Jaiswal v. State of U.P., (Rajiv Gupta and Dr Ajay Kumar-II, JJ.), 2026 SCC OnLine 

All 22078 
Amit Kumar Jaiswal v. State of U.P., (Rajiv Gupta and Dr Ajay Kumar-II, JJ.), 2026 SCC OnLine 

All 22079 
Awadhesh Kumar Budhauliya v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 

22077 
Drosia India Ltd. v. State of U.P., (Alok Mathur and Amitabh Kumar Rai, JJ.), 2026 SCC OnLine All 

22086 
Gajendra v. State, (Santosh Rai, J.), 2026 SCC OnLine All 22075 
Jai Prakash v. Prithvipal, (Anish Kumar Gupta, J.), 2026 SCC OnLine All 22082 
Jhinkoo v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 22076 
Kusum v. State of U.P., (Lakshmi Kant Shukla, J.), 2026 SCC OnLine All 22080 
Rama Kant v. D.D.C., (Chandra Kumar Rai, J.), 2026 SCC OnLine All 22083 
Razzak v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 22074 
Roji Bano v. State of U.P., (Lakshmi Kant Shukla, J.), 2026 SCC OnLine All 22081 
Shahi Export House v. Lobour Court, (Saurabh Shyam Shamshery, J.), 2026 SCC OnLine All 

22084 
State of U.P. v. Commr., (Irshad Ali, J.), 2026 SCC OnLine All 22085 
State of U.P. v. Ramkesh, (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine All 

22070 
  
Andhra Pradesh High Court   [13] 

Babulu Takri v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 2289 
Balapogu Sampath Kumar v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 2290 
Guthula Madhulatha v. Guthula Sankara Rao, (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 

2291 
Kanumuri Sai Tribhuvan Varma v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 2287 
Kesava Reddy v. State of A.P., (V. Sujatha, J.), 2026 SCC OnLine AP 2296 
Nedampalli Tirupathi Raju v. State of A.P., (V. Sujatha, J.), 2026 SCC OnLine AP 2297 
Pragallapati Chaitanya v. P Raghsnendra Rahhu Ram, (Y. Lakshmana Rao, J.), 2026 SCC OnLine 

AP 2292 
S. Janardhana v. Anil Kumar Singhal, (Ravi Nath Tilhari and Subhendu Samanta, JJ.), 2026 SCC 

OnLine AP 2286 
S.L.S. Developers v. State of A.P., (B.S. Bhanumathi, J.), 2026 SCC OnLine AP 2293 
Shankar Lakshmi Devi Bai v. State of A.P., (B.S. Bhanumathi, J.), 2026 SCC OnLine AP 2295 
T.K. Sundara Rajan v. State of A.P., (V. Sujatha, J.), 2026 SCC OnLine AP 2294 
Varuna V v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 2288 
Vattiprolu Rattaiah v. Krapa Sujatha, (Subba Reddy Satti, J.), 2026 SCC OnLine AP 2285 
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003722642
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003722645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003722636
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Bombay High Court   [675] 
A. Rahim v. Sonabai Hanuman Bho, (M.M. Sathaye, J.), 2026 SCC OnLine Bom 5648 
Aakaar Nirman v. Slum Rehabilitation Authority, (Gautam A. Ankhad, J.), 2026 SCC OnLine Bom 

5528 
Abbas Urf Sunil Singh v. State of Maharashtra, (Shyam C. Chandak, J.), 2026 SCC OnLine Bom 

5573 
Abdul Raheman Massom Ali v. Maharashtra State Board of WAQF, (Abhay J. Mantri, J.), 2026 SCC 

OnLine Bom 5334 
Abdul Rashid Abdul Gafoor Wad v. Vithal Eknath Darandale, (Jitendra Jain, J.), 2026 SCC OnLine 

Bom 5600 
Abdul Samad Abdul Aziz v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 5220 
Abhijeet Sudhakar Dharekar v. State of Maharashtra, (Kishore C. Sant and Ajit B. Kadethankar, JJ.), 

2026 SCC OnLine Bom 5622 
Afridi Rauf Khan v. State of Maharashtra, (Ashwin D. Bhobe, J.), 2026 SCC OnLine Bom 5995 
Agravanshi (P) Ltd. v. State of Goa, (Valmiki Menezes and Hiten S. Venegavkar, JJ.), 2026 SCC 

OnLine Bom 5811 
Agricultural Produce Marketing Committee v. Parasram, (Rohit W. Joshi, J.), 2026 SCC OnLine 

Bom 5629 
Air India Ltd. v. Air Corpn. Employees Union, (Sandeep V. Marne, J.), 2026 SCC OnLine Bom 5862 
Ajay Raghunath Chavan v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine Bom 

5257 
Ajay Sitaram Biyani v. State of Maharashtra, (Gautam A. Ankhad, J.), 2026 SCC OnLine Bom 5439 
Ajay v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 5465 
Ajinkya v. State of Maharashtra, (Pravin S. Patil, J.), 2026 SCC OnLine Bom 5391 
Akshay Ajinath Ghalme v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 5224 
Akshya v. State of Maharashtra, (Ashwin D. Bhobe, J.), 2026 SCC OnLine Bom 5472 
Al-Rashid Educational v. State of Maharashtra, (Kishore C. Sant and Ajit B. Kadethankar, JJ.), 2026 

SCC OnLine Bom 5749 
Alfaz Ajja v. State of Maharashtra, (Pravin S. Patil, J.), 2026 SCC OnLine Bom 5415 
Altaf Baldar Shah v. State of Maharashtra, (S.G. Chapalgaonkar, J.), 2026 SCC OnLine Bom 5836 
Aman Bhola Singh v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine Bom 5248 
Aman v. State of Maharashtra, (Pravin S. Patil, J.), 2026 SCC OnLine Bom 5388 
Amar Janardan Sadhye v. State of Maharashtra, (Shyam C. Chandak, J.), 2026 SCC OnLine Bom 

5308 
Ambit Finvest v. Tehsildar, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC OnLine Bom 

5682 
Amey Rajendra Gharat v. Scheduled Tribe Caste Certificate Scrutiny Committee, (Urmila Joshi 

Phalke and Nivedita P. Mehta, JJ.), 2026 SCC OnLine Bom 5762 
Amin A. Tharani v. District Deputy Registrar, (Sandeep V. Marne, J.), 2026 SCC OnLine Bom 5850 
Amit Anil v. Shailaja Subhash Patil, (Sandesh D. Patil, J.), 2026 SCC OnLine Bom 5268 
Amit Enterprises Housing Ltd. v. District Deputy Registrar, (Sandeep V. Marne, J.), 2026 SCC 

OnLine Bom 5767 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003721754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003721637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003721637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003721679
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003721706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003721331
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003721728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003722662
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003721917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003721917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003721735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003721735
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Amit Hanumant Khaire v. State of Maharashtra, (Shivkumar Dige, J.), 2026 SCC OnLine Bom 5372 
Amit Sahadev Harale v. State of Maharashtra, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 

2026 SCC OnLine Bom 5503 
Amit Sahadev Harale v. State of Maharashtra, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 

2026 SCC OnLine Bom 5523 
Amit Sahadev Harale v. State of Maharashtra, (R.I. Chagla and Farhan P. Dubash, JJ.), 2026 SCC 

OnLine Bom 5504 
Amod v. Kashinath Rangnath Joshi, (Gauri Godse, J.), 2026 SCC OnLine Bom 5493 
Amol Dilip Savarde v. Mohan Appanna Chambar, (Milind N. Jadhav and Nandesh S. Deshpande, JJ.), 

2026 SCC OnLine Bom 5776 
Amol v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 5378 
Amrit Bansraj Sahu v. MHADA, (Sharmila U. Deshmukh, J.), 2026 SCC OnLine Bom 5425 
Ana Regina Alex Rodrigues v. Municipal Corpn. of Greater Mumbai, (M.S. Karnik and S.M. Modak, 

JJ.), 2026 SCC OnLine Bom 5456 
Anandrao Sadashiv Desai v. State of Maharashtra, (Shailesh P. Brahme, J.), 2026 SCC OnLine Bom 

5658 
Anantrao Ganpatrao Patil v. Shantilal Kantilal Patil, (Sandesh D. Patil, J.), 2026 SCC OnLine Bom 

5266 
Andheri Coop. Housing Society Ltd. v. Pearl Andheri Coop. Housing Society Ltd., (Sandeep V. 

Marne, J.), 2026 SCC OnLine Bom 5715 
Aniket Arun Parihar v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine Bom 

5246 
Aniket v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 5445 
Anil Ankush Pawar v. Union of India, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC OnLine 

Bom 6005 
Anil M. Chavan v. State of Maharashtra, (N.R. Borkar, J.), 2026 SCC OnLine Bom 5380 
Anil Parappa Bandhu v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 5261 
Anil Ramchandra Rathod v. State of Maharashtra, (Mehroz K. Pathan, J.), 2026 SCC OnLine Bom 

5368 
Anil Vitthal Botre v. State of Maharashtra, (Gautam A. Ankhad, J.), 2026 SCC OnLine Bom 5437 
Anil v. State of Maharashtra, (M.M. Nerlikar, J.), 2026 SCC OnLine Bom 5562 
Anita Sanjay Sharma v. Opera Properties Ltd., (Abhay Ahuja, J.), 2026 SCC OnLine Bom 5524 
Ankush Dhanaji Naik v. Anil Diggikar, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC 

OnLine Bom 5360 
Annuj Umesh Goel v. State of Maharashtra, (Ranjitsinha Raja Bhonsale, J.), 2026 SCC OnLine Bom 

5587 
Anup Rajbahadur v. State of Maharashtra, (Ashwin D. Bhobe, J.), 2026 SCC OnLine Bom 5470 
Anwar Ali Patrawala v. MCGM, (Sharmila U. Deshmukh, J.), 2026 SCC OnLine Bom 5270 
Aqeel Lukman Pinjari v. State of Maharashtra, (Neeraj P. Dhote, J.), 2026 SCC OnLine Bom 5431 
Arjun Arun Sonawane v. State of Maharashtra, (Madhav J. Jamdar, J.), 2026 SCC OnLine Bom 5440 
Arjun Ganpat Jadhav v. State of Maharashtra, (Milind N. Jadhav and Nandesh S. Deshpande, JJ.), 

2026 SCC OnLine Bom 5635 
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Arshad Asif Kotkar v. Anmol Sagar, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC OnLine 
Bom 5357 

Arun Laxman Mhatre v. State of Maharashtra, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC 
OnLine Bom 5746 

Aryan Anil Kamble v. State of Maharashtra, (Anil S. Kilor and Raj D. Wakode, JJ.), 2026 SCC 
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Devarapally Surender Reddy v. State of Telangana, (B. Vijaysen Reddy, J.), 2026 SCC OnLine TS 
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7237 
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Varala Harish Kumar v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 7206 
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